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GOVERNMENT OT INDIA
LEGISLATIVE DEPARTMENT

PROCEEDINGS OF THE COUNCIL OF THE GOVERNOR GENERAL OF INDIA
ASSEMBLED FOR THE PURPOSE OF MAKING LAWS AND REGU-
LATIONS UNDER THE PROVISIONS OF THE INDIAN COUNCILS
ACTS, 1861 to 1909 (24 & 25 Viet., c. 67, 55 & 56 Vict, o, 14

AND 9 Edw. VIL o. 4). .

The Council met at the Council Chamber, Imperial Secretariat, Delhi, on
Saturday, the 8th March, 1918.

PRESENT :

The Hon'ble S1r Guy IFreerwoop VILSON, G.0.LB., K.0.B,, K.0.M.G., Vice-
President, presiding.

and 58 Members, of whom 52 were Additional Members.

DISCUSSION OF FINANCIAL STATEMENT.

SECOND STAGE.

The Hon'ble Sir T. R. Wynne.—*The Budgct Statement shows
that the net 1esults of the working of the State-ownel Railways of India for
the vear 1912-13 has besn the sun of £5,653.000 sterling ns compared with
£38 0000 for the previous year, an ingrease of nearly two millions of pounds
of p.ofit

“I'he credit for these splendid results is mainly due to the officers and
subor linate staff of the Railways of India, who have workel under most trying
and exceptinnal conditions with the greatest devotion to their duties.

“The figures also show that within the limitations within which the
Railway Board have to operate the funds placed at their disposal have been
well spent.

“Taking a period extonding over 16 years from the vear 1896-97 to
1912-13 I take 16 years, because the Railway Board has been constituted for
the last 8 yeas.

“ For the year 1806-97, the gross receipts of Indian Railways were only
28 crores of rupees.
~ “For the year 1904-05, the Railway Board being oconstituted at the
beginning of 1905, the gross receipts were 37} orores.

“For the year 1912-13 the gross receipts will be 55} crores.

« During the first eight years of this period the gross receipts rose by
11 crores, during the second period they rose by 21} crores, or for the whole

riod by 82} orores. Furihermore the percentage of working expeases in
912-13 has been the lowest on record. ’
415
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* Now tke Railways of India could not have earned such largely increased
gross receipts unless the funds available had been judiciously spent on a fixed
and steady policy, the charge made that there has been no such policy is not
borne out by tho figures before you. Whether the progress of development has
been equal to the growth of traae is quite another point. The Hon'ble Member
in charge of the Department has already dealt with the recent congestion and
the efforts which are being made to meet it, and I will not therefore take up
further time of Council in discussing it; but I wish to make it very clear that
I am not in any way arguing that we * should rest satisfied with what has been

‘done. Far from it, I hold tﬁa opinion that the development of trade in India
‘depends very largely on railway transport being thoroughly efficient and
ireliable as tho certainty of being able to get prompt carriage for produce to the
iports encourages trade to enter into larger traiisactions; and I am convinced that
‘we should persevere in our policy of steadily improving our transport facilities.

*“Turning now to what is gotually being done in railway worki g As you
know the major pa.rt of our railway grant is being spent on ope: li e improve-
ments. Lines are being doublell, terminal faoilities enlarged, larger accommnio-
dation is being prm'lideﬁ at junctions, and in faot all works which will i. crease
carrying capacity are being pushed on. Last, but not least, laige or'e.x liave
been placed for locomotives and wagons. Though not much n.o ey has been
available for starting new lines this last year, it must not be thought that
construction of new lines has come to a stand-still. For the year 1013-14, a
sum of 850 lakhs will be spent on lines now under construciion, and I will
refer to a few of the projects in hand.

. ““In Bengal the most important work, the Sara Bridge, is well in hand and
its completion will remove one pf the biggest obstacles which now exists in the
development of the trade between Northern Bengal and Calcutia. The cost
of this bridge will be 4 crores, and it is expeoted it will be openel i.. 1916, that is
two years from now. It will be one of the great engineeing works of the world.
“In the Punjab the constrhction of valuable branch lines to Hoshiarpur,
Abbottabad and Bannu is well in hand.
leiI:i“ In the United Provinces the Cawnpore-Banda Railway is nearing com-
pletion. ‘
“In Assam the important connection between Chittagong and Dacca is
being pushed on.”” . ! _‘
, “In Burma ampleifunds have béen provided for the construction of the
line to ‘open out the f ou%mm Bhan Btates, a country which offers great pros-
fpeots of developmen 2 Pk _
“In the Central Provinces the:Great Indian Peninsula Railway are
oomplerl:inﬁ their line from Itarsi to the Pench Valley coal fields and in Chota
Nagpur a line is under construction to tap the Ramgarh Bokaro coal field, a
most important work.
~ “These are only some of the lines which will at no distant date come into
operation as useful! feeders to the main system and they are all financed from
‘the railway programme. ' Plans and estimates of new lines have been prepar-
ed, and as the demands for funds f the programme for lines in progress
diminishes it will be_possible to put in hand new extensions. .
“ But the most important development of railway construction is occur-
‘ring in the direction of the formation in India of branch line companies with
the financial assistance offered by Government in their resolution published in
‘the year 1910. These lines are all being. constructed by capital provided outside
‘the funds supplied by Government under the railway programme and the
.capital so raueg is in addition to that provided by Government.
“ A very considerable number of proposals of this nature are now before
“the Railway Board, some from Indian firms of high repute. c_
“The Jessore-Jhenidah line promoted by Messrs. Khetter Mohun Dey and '
*Company of Calcutta is almost ready for opening, and another Company was !
successfully floated a month ago in Qalcutta to carry out some very useful
branches in Northern Bengal.
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“The great attraction of this investment is that the shares tend to rise in
value, the shares of several such companies on the Bombay side being mow at a

substantial premium.

“ The terms of this resolution may not be familinr to Hon’ble Mombers,
and it might be useful to briefly explain them.

“What the Government of India offer is this. Provided the project
is a sound one the Government of India agree that if a Company is formed
to provide the capital, and the proposed line is in conuection with a State-
worked line, it will work it at a fixed percentage of the gross receipts and in
addition either give a guarantes of 3% per cent. and a shave in the sur]\:]us

rofits, or give such an addition in the net receipts of the line as will enable a
ividend of 5 per cent to be paid, plus a share of surplus profits, such addition
being subject to the limitation of not exceeding the net profits of the main line
on the traflic interchanged.
I d.i: The capital must be in rupees and the Company must be domiciled in
ndia.

“ These terms have the very great advantage of offering to rupee capital
in Indin a form of investment which is sound and has possibilities of growing
in value, and experience is showing that it is a form of investment which is
beginning to be much appreciated by Indian investors.

‘In a speech at the recent meeting of the Bombay Chamber of Commerce
Mr. Marshall Reid referred to the large source of capital available in this
country, and ex]&ressed the opinion that he could not think of any public secu-
rity which would appeal more to the Indian mind than the very tangible one of
a railway security. I am fully in accord with Mr. Reid’s view and think that
the capital required for branch lines in the future can be raised mainly by
Companies domiciled in India formed under the branch line terms of 1910
with rupee capital. There is every sign that Indian investors are turning their
attention to this class of investment which the Railway Board has done its best
to encourage, and its development will add largely to the amount spent every
year on railways in India and be a most substantial addition to the funds pro-
vided by Government in the programme which could, as has been the steady
policy of the past, continue to be mainly devoted to improving the capacity of
the existing lines.

* With this increase in the source of capital avnilable, it should be possible
for the Government of India to continue their conservative and sound financial
policy of financing their railways, and at the game time ensure the consiruction
of the many branch lines required. It should be able to raise such additional
capital as was wanted for branch lines on terms it was willing to give and
without affecting the rate of interest at which it now raises capital for railway
construction.

“ Another very marked feature in railway construction in Indin is the
great interest some of the leading Chiefs are taking in railway construction in
their Btates. Bchemes are now being worked out which colleotively will involve
the expenditure of some b crores of rupees, the whole of which capital will be
found by these Chiefs.

* In conclusion, I think it would be useful to explain the conditions under
which the Railway Board work, as considerable nisconception appears to exist
on this point.

“In a recent memorial by the Indian Mining Association, which has
been published in the papers, reference was made to the gigantic task of the
BRailway Board in managing and controlling all the railways in India.

“The Railway Board is not responsible for the provision of capital funds.
It is liable to be overruled in the amount it consic}:m thould be provided for
working expenses required in order to enable railways to be worked eficiently
and for the provision of works debitable wholly or partly to revenue.

“In times of dull trade, and when railway receipts do not come up to
budget anticipation, they are accused of extravagance. )
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“Time passes, trade improves and the Railway Board are blamed for
more money not having been spent in the past so that {he railways might have
been in a botter condition to deal with the growth of traflic.

“What the Railway DBoard has done is to plod steadily alona with the
settled policy of improving the carrying capacity of railways as far as the
means placed at their disposal permitted.

I doclaim that it hasspent well the money with which it has heon
supplied, as is illustrated by the financial results shown in the hudget.
1 also claim that as far as its powers go it has done its best to settlo differences
between trade and railways and to assistinthe development of industries and
commerce.

“ 8uch differences exist in every country. In England Mr. Lloyd George,
speaking last month in the House of Commons on a Railway Bill, made the
following remark in connection with English Railways:—

‘They ought tp have & reconsideration of the railway system, not merely
for the protéction of the shareholders, but for the protection of trade
and industry.’

: “I believe the railways of Indiaare fully alive to the need for doing
their best for the development of the trade and ‘industry of India, but there is
still largo room for improvement and in many ways railways could, I think,
deal in a more Lusinesslike way with trade than they donow. But while I
hold this view, and while the Railway Board are always willing to help as I
have said in the adjustment of differences, it must bo remembered that the
daily dealings between railways and traders is a matter for them to deal with
and not the Railway Board. There is a very general tendency in the mind of

' the public. to hold that the Railway Board is responsible for the whole of the

+ working and detailed man a'p:len{ of the railways of India. This is not the

ition the Railway Board have been placed in, and if this is appreciated I
ink the work the Railway Board do would be judged more fairly than at
resent, and they would not bb held liable and be made responsible for every
¢tail in railway working regarding which any of the public or any branch of

- trade may consider tha.l:%hey have a grievance against a railway.” -

. The Hon’ble Sir Reginald Craddock :—* 8ir, I beg to introduce
the heads of the Financial Statement for 1913-14 which belong to my Department.
These heads are Registration, Genéral Administration, Courts of Law, Jails,
Police and Medical. Under:all these heads, except Medical, the bulk of

. the expenditure in'yolv?"gl goes in’ maintaining these necessary services, and any

' fluctuations and alterations in these heads which require notice are sufliciently
explained in the meniorandum’ which accompanies the Financial Statement.

. I propose, therefore, to confine any remarks that I may bave to make, to the
. head * Medical’ TUnderthe head ¢ Medical ’ is included the very large expen-
- diture dovoted to sanitation, which is in the charge of my Hon'ble Colleague
the Member for Education, and by the side of the sums that are spent on sani-
tation, the sums that are spent on medical, apart from sanitation, are compara-
tively smnall. But as you all know, and as the proverb goes, ‘Prevention is
better than cure,’ and therefore larger sums have to be spent for prevention
in the shape of sanitatiop than for cure in the shape of medical relief.

, % But in the present budget there has been included aspecial provision of 10
lakhs for grants-in-aid for medical purposes. I could have wished that m
Hon’ble Colleague, the Finance Member, had been able to spare more for this

- partioular heanf, but itis gratifying to find & grant of this kind for the flst

' time, and in_so far as’ part of it will be concerned with medical education,

" treating medioal education as a part of technical education, I have hopes that

- my Hon'ble Colleague, the Member for Education, may be able to find, in appor-

¢ tioning the large sums at his disposal for education generally, that he can

* apportion some for the improvement of medical colleges and schools. How-

- ever, this grant of ten jlakhs will be of great value to the various provinces
among which it is distributed. For the present 1 lakh is baing kept in reserve.

The provinces of Madras, Burma and the Central Provinces receive 1} lakhs
_each; Bengal, the United Provinces and Bombay 1 lakh each ; Bihar ond Orissa:

R

-
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and the Punjab } lakh cach, and Assam and the North-West Frontier Provines,
3 lakh cach. uese are wwdet beginnings, sl I must confess that the suws
given bear only a sma!l proportion 1o the sums usked for. Some of the provinces
sent up lavge demands under these heads, and othe:s sont wgre modest demands;
bat in uppoilioiing them the prizdple generally followed was to pay 1egard,
tust, to the definite schemces wlhich the provinces were able o point (o as being
uipe for exceution, and secoudly, to their own financial ability to hel
themsclves and, thirdly, to the extent to which medical institutions ang
melical relief in those provinecs were advanced or backwsard.  On these thiee
prineiples this sum of 10 lukhs has heen distributed, after full consultation
with the Director-General of {he Indian Aledical Seivice, who, in the course of
Lis extended tows to the various provinees is fuily alle 1o advi:e us on the
relative merits of the pojects and schemes {hat are in opesation. I hope that
at some futwie time it way be jpossiblo to increaso the grant made for such
excellent purpescs. I'or the present I am sure that the Council will be
interested to know that 1his subjcct has received our attention.” -

RESOLUTION REGARDING OPENING O A PORT BETWEEN
- CHANDBALI AND SHORT'S ISLAND.

The Hon'ble Mr. Madhu Sudan Das :—*8ir, in the despatch in
which it was first proposed to create the new provinco of Bihar and Orissa
theie is meution of the intention of Government to give a poit to the mnow
province. There are, at re.cut, thuee ports in Orissa: there is Puri, Falso

oint and Chandbali, but all these three ports ave maintained by Government
ot & loss, Ywi is nominally a port, because it is very shallow and steamers
cannot approach it within & Gistance of some miles. 1t can never serve the
commercial purpose which a port is uaturally meant to do. At present it
imports only,diseases and exports the sins of the Hindus who go und bathe
theie. Doctors consiler it a sanatarimn and recommend Puri to most patients
and all that we import aro microbes, aund they will never pay Government.
False Point was used in former days very largely, but unforfunately the sea is
receding there towards the east now. a marter of fact it was used in those
days when there was no oiher communication hetween Orissa and the outside
world, and the communication between the Lusy muoarkets of trade in the
interior of the province—Lletween these pluces aud I'alse Point—is by creeks
and channels over which it is very tedious and costly to travel, and they are by-
no means attractive from a commercial point of view.

.* “In rough weather steaners coanot go near False Point; they have to
anchor at a very considerable distance as it is impossible for these steamers to
unload and load their contents there. Coneequently, for all practical and all
commercial purposes, the poit dces not exist. ‘the only yort that is now used
is Chandbali; but within the last few years the river theie, near the port, has
silted up. It was always a nairow iiver, and is used only Ly small steamers
which ply between that poit und Caleutta. It is not a place where a sea-going
vessel would go; but that has becowe worse now within the last few yeais as
the river has silted up.

¢ Orissa exports a large quantity of 1ice. A good deal of it is exported to
Ceylon, and a large poction also to Alauritius. Mauritius sends sugar in
return to Orissa. At present all these things which are used for export and
import have to come to Calcutta, and then they have to be re-booked either by
steamer to Chandbali or by railway to different parts of the province. There 18
o large export trade in hides. These hides ure exported to Europe and to
foreigu countries. At present they go by Chaudbali to Caleutta or by railway
to Calcutta, and then they are 1e-shipped by sea-going vessels to foreign
countries. Jute is a growing—(I do not know what to call it)—agricultural
pursnit or by what name—ic 1s growing very much. At the last revenue settle-
ment of the province, as far as I remember, there were only a feywt hundred acres
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of Jand which were used for jute cultivation ; but within the last few ycas the
area has incieased by leaps and bounds, and now it is scveral thousands.  All
this jute is for export to foreign countries. As it is, it comes to Calcutta now,
and then it is exported to foreign countries. It is a remarkable fact that,
notwithstanding t#at we have s0 many coal mines in India, Japan can supply
coal checaper than we can, the reason for that being meiely gieator facilitics of
transportation. There are coal miunes in Orissa which have never been worked,
simply because they are now in places which are inaccessible. The country has
not been worked up—I meau to say, opened up ; capital is wanting, enterprise
is wanting, and the present state of the countiy is rot inviting cither to capital
or to enterprise. Kerosene oil is a thing which is used in every household, and
of course it comes from abroad. It is now carried from Calcuita by railway,
"and brought to Calcutta by steamer, by some of thoso steamers, which are called
‘tramps. . The do about codsting and unloading their contenis at places where
‘they can find a place to unload. Now any steamer coming through the Bay
“of Bengal to Oalcutta must pass through thai part of the sea which,is near the
smouth of the Dhamra. The route to Calcutta, besides beiug circuitous, is
‘expensive on two grounds: (1) becanse the Hughly river being what it is there
'is the cost of the pilot: (2) sailing vessels cannot come, so thoy have to be
towed by steamers, and that means additional expenditure. 1t there were a
:port near Dhamra or somewhere in the neighbourhood of it, where vessels could
:safely anchor, and load and unload, there would be a great saving.

¢ “The iron works of Kalamati will soon require a port for the export of its
-contents. It has been oonsidered the secondlargest factory in Asia. It has
:just been opeued, but,it has a great future before it. It is an immense organi-
:sation. I have mot got the figures excogt for 1905-00, and they show that
iChandbali exported things tp the value of about 84 lakhs, and impoited about
29 lakhs, andl the passenger’ traffic was about 80,000. Of course it should be
;taken into consideration that Chandbali is not connected by railway or any
aot.har means of communication, not even by decent roads, with the inteiior of
ithe country ; and therefore my Resolution is that, if a railway line be constructed
‘conneoting Bhudruck with Ohandbali or any other place where a suitable site
icould be had for use as a !port, the country will be opened up, commerce will
{benefit and the public will be benefited by it.
5 “8ir T. W’yr’me,ég just making his remarks on the budget, enlightened me
jon the polioy of the Government, and that policy is that feeder railway lines are
;patronised by Government in some form, if outside capital is raised under certain
.conditions. Chandbali from Bhudruck is about 30 miles, and if the site seleoted
:for a new port be a fow miles more, I doun’t think it will exceed 40 or 45 miles.
{That would be approximately the length of the railway line. There is no large
‘river which requires bridging. In putting these facts before Council aund the
iGovernment in this Resolution I don’t suppose that Government expect me to
] Eeoify whether it would be profitable to the country and to the investor. On
:the contrary I do sincerely hope that, in taking into consideration this Resolu-
ition, which-is more in, the nature of 8 suggestion, the Government would nof
‘expeot that I would put before themn a scheme which was cut-and-dry and give
them facts and figures to enable them to give me a definite reply. Of course
first of all a site has to be found ; that may be done by taking soundings of the
river, a survey of the country has to be made and statistics gathered. I sincerely
‘hope that Government would not expect that non-official members would ga
about and give them soundings of the river unless they expeot them to sink in
debts or be drowned in the river. All that I expeot is tohear it is the intention
of Government to develop the resources of the country by the supply of a port.
I need not trouble the Council with the ancient history of Orissa, which, if re-
ferred to, will show that Orissa had several ports to carry on trade with foreign
' oduntries long béfore'the advent of the British Government. In putting this
Resolution before the Oguneil, I wish it to be olearly understood that I do not
wish Government to understand me to say that I am asking Government to
commit itself to any site. ‘I should in fact withdraw the Resolution if
I received an assurance from Government that it is the intention of Govern-
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ment to take steps in the near future to fulfil the promise contained in the
memorab’e despatoh.

I beg to movo the Resolution that stands in my name, namely :---

¢ That this Council recommends to .the Governor General in Council that necessary
mensures be taken to find out a snitable place between the prevent port of Chandbali and the
vicinity of Short’s Island which muy with necesgary improvements be used as a port by sea-

going vessels, and that the new port be connected with the Bhudrek Station on the Hengal
Nagpur Railway by a new railway line”

The Hon’ble Sir T. R. Wynne :—*“8ir, it is a very natural desire on
the part of the new Province to wish to have a port of ifs own. The Hon'ble Mem-
ber who has just spoken has very coriectly described the character of the ports on
the Orissa coast. I know them all personally ; they are not ports at all ; they are
rond-steads. In his Resolution he has distinetly indieated where he thinks the port
of this new province should be, namecly in the vicinity of Chandbali. In the.
course of his remarks two points arise ; one is whether if a port is opened theie
trade would use it, and the second is whether a port can be mncde in the parti-
cular locality. With regard to the question of trade using {he port, trade,
as many of you know, has many peculiarities. You may make a port but
it does not follow it will be used. Thade is carried on in cerfain grooves, and
it is very difficult to get it to diverge from these grooves in which it has becn
running for many years and in whioh merchants me making a very good profit.

“The Hon'ble Member referied to the possibility of the Orissa coal develoF-
ing if there was a port at Chandbali. As far 23 I know the conl is absolutely

“unfitted, in regard to its quality for export, and therefore it is extremely un-
likely that any coal would go to that port. Then as regards the hide trade.
I think I am right in saying that tlie hide trade is concentrated in Calcuttn.
Hides are brought there and tieated before being exported, and one great advant-
age of Calcutta is that you can get a ship to any part of the world to which
you may wish to despatch the hides.

‘ As regards the Tata Iron and Steel 'Works, Calculta is far nearer to Kali-
mati where the Steel Works are situated than the new port would be. There
is another difficulty. -You may open a port but you oannot get sea-going
vessels to go there. I will give as an illustration the port of Chittagong. You
may think that fron its situafion it would be a'port which would do an enor-
mous amount of business. Trarde theie is incicasing slowly, hut ycu cannot get a
port to develop until you get a rexular line of stenniers to go theie. A steamer
will not go to a port for & small amount of cargo; it will not go unless it
can expect to pick up a large amount of export oargo. The thing goes round in
a vicious circle. Steamers will not go to the port unless they see cargo there for
them and unless they go trade will not develop. Turning now to his next

oint there is no possibility of a port being made near Chandbali which would
Ee a satisfactory one. When I wns Agent of the DBengal Nagpur Railway, I
went personally into the possibility of establishing a port in the ioular
locality that the Hon'ble Member refers to. I know the place well. After
passing the light-house by Short’s Island you proceed up the Dhamra river for 8
or 9 miles and you find a place where there is very deep water, but to get to this
place you have some very nasty shoals to pass over beyond the mouth of the
river. ‘The ships that trade between Caleuita and Chandbali do not draw
more than 12 feet of wafer, some cven less, and even with that depth I have
been und in one of them both in approaching Short’s Island and in the river.
To make the port it would be abso‘.'u*.c!f necessmty to spend a great deal of

money in dredging. The investigation I have personally made included also the
construction of a railway from Bhudruck.

“Bince I have left the I'ongal Nagpur Railway that line has again made a
further investigation. I may also say that a leading steamship company of
Caloutta has also looked into the possibility of establishing a portin the[iaocality
referrel to by the Hon'blo Membher. They had at their disposal seamen who
made soundings and consulted all tho charts that were necessary, but they ulti-
mately came to the same conclusion as I did, name'y, that the only justification
for a port in that particular position, namely, in the River Dhamra, would be that
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the President.)

the export coal trade from the Bengal coal fie]ds could be attracted to it;
but as things stand at present this is not possible. I am afraid, therefore,
that from the point of view of suitability and of cost and the problematical
possibility of attracting trade to it, the establishing of a port near Chandbali
for sea-going ships is not a practical matter. I can assure the Hon'ble
Member_that the proposal to establish a poit there has been fully investi-
gated. I speak from my own personal knowledge of what I did myself,
from what I know has happened since I left the Bengal Nagpur Railway,
and a'so from what I know the well known steamsﬁip company did. {f
u port is established on that;side of India, I think the port that will be most
switable and one which will bp of considerable advautage to the new Piovince
would be the port of Vizagapatam; that possesses very much greater possi-
bilities than Bhndf;ck. To begin with Vizagapatam is already a trading centre
of considerable importance. ' It also does a large amount of business in
manganese which, as a basis for a trade with a port, would be a very valuable
.one. ¢ .
~} “The Hon’ble Member asks that necessary measures might be taken to find
: & suitable place for'a port in the locality referred to by him. I can assure him
: that the possibility- of this site has been fully investigated, not only by the
‘ Bengal Nagpur Railwag, but also by a steamship company. As both those
arties came to the conolusionithat for financial and other reasons there would
; be o advantage in spendingjmoney in opening such a port, I am afraid I

. 'must oppose the Resolution brought forward by the Hon'ble Member.”
The Hon’ble Mr. Madhu Sudan Das:—“I beg to withdraw

the Resolution,” ! '

- The President :—* T:he Resolution is, by permission, withdrawn.”
i C—
" i -
R?ESOLUTION RFGA.RDIN}G CONSTRUOTION OF A NEW RAILWAY
' GONNEGTFINGE ORISSA, CHOTA NAGPUR AND PATNA

S 5 ; . f
¢ {The Hon'ble Mr. Madhu/Sudan Das ;—*8ir, the next Resolu-
tion;that I desire {0 moyeis: ¢ . |
i {That this Coundll redommends fo the /Governor General in Council that necessary
meagures be ldocptad ¥or the eonst_rueﬁon of a new milwn.fy line to improve the communication
l(b)ﬁtwee? O:isea, Chota Nagpur and “Patua, the capital of the new Province of Bihar and
T1888- o i
.. :“Before I proceed, 8ir, I heﬁo submit that, perhaps my defective know-
ledge of English or' somiething else has caused me to make a mistake. I do not
mean a single line of railway. . What I mean to propose is the c&ening up of
the country by railway communications, so that diffeient parts of the Province
may be linked up by several ‘lines instead of there being only one line. Of
course the Resolution, as it stands, might be misunderstood : I am so for it
. but that is what I mean. Of courseI néed not say much—in fact, I need not say
anything—as regards the usefulness of railways in OFening uﬁthe resources of a
country. In the speech made by the Hon'ble the I'inance Member he spoke of
the value of railways in the following terms :—* I recognise fully their immense
significance as an instrument of general progress, their necessity for the develo
ment of trade, their growing and indeed momentous impoitance to f
finances of Indin’ - Well they are not only useful to the people; they are
useful also to Government. Not to open up a country is to keep the people in
confinement, shutting out the light of heayen from them. Inhalation and ex-
aalation are very necessary - processes in; human existence. We perform
them every moment, and we could not exist for a moment without
these processes; and what these processes are to the body, import and’
export are to a country. With inhalation we take in what we want,
and with exhalation we send out what we do not want. Bo what we want
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we import : what we donot want we export. Just as a human being cannot live
without these necessary proocsscs, so a country cannot prosper without export
and import. And not only do railways promoie trade, hut they serve the
purpose of circulation ; and what circulation of blood is to the system, that
railways are to the prosperity and growth of a country. If a part of the body
does not share in tho circulation, of course that part suffers from atrophy or
paralysis ; so also if the two paits of a country are not connected by communi-
cation the result is that one part must suffer. I am not pleading, Sir, for the
baby Provinco, because all its futhers have conspiied to throw 1t overboard ; I
am pleading for this from a business point of view, because if the country is
opened out its resources will improve, and that is coitainly a sufficient induce-
ment to Government. We know that the Foudatory States of Orissa have not
been touched. We know also that thore are mines there, I was very glad to
notice from the speech made by the Hon'ble Sir I Wynne that some of the
Chicfs of India have come forward with large sums to improve railway commu-
nications in their Stutes. If that part of the country be opened up, I have no
doubt that the Chiefs will contribute, at least so far as that portion of the
railway line which lies within their territories is concerned. I am certain they
would guarantee a certain percentago of dividend on the capital spent on that
portion of the line which would pass through their States.

“There are many things there, for instance conl. Bir T. Wynne was pleased
to say that the coal found there was not fit for export. As far as my inform-
ation goes, the boring has been done only to a certain depth, but I was told
by a peison who is supposed to be an expert in such matters (I mysclf do not
Erofess to understand these things) that if we bore down lower, better coal will

e found. Of course I am no aushority on this subjeot, but then there are
other things there—minerals for example—whioh may be of use and which will
certainly find a market in Europe, Japan and places like that. To develop
these resources would go a long way towards developing the sources of revenue

to Government.

¢« Of course, Bir, the Member in charge will kindl y understand that I do not
ask Governrient in this Resolution to accept any partioular line, hut to give a
general assurance that Government will do what is necessary to open up the
patts of the country ; and I may mention here that Orissa was last in
railway exploiting, if I may use such an expression. It was only in 1801 that
railways were, for the first time, introduced into the Province, and I am quite
certain I can say that so far as the railway line between Howrah and Puri is
ooncerned there are very few lines in India which pay so well as that line.

‘1 heard yesterday that there was a large scheme before the Government of
India to make certain improvements of a sanitary character in the resorts of
pilgrimage, and the new Province has two places of remarkable interest, Gya
and Pur, which are resorted to by a very large number of pilgrims. They are
a great source of income to the railway, and the Bengal Nagpur Railway I
supg’sa derives a large incomo from them. ButI do not know whether Sir
T. R. Wynne has seen sometimes, during the car festivals, how pilgrims are
packed, not in carriages, but in wagons, meant not for cattle, but for goods.
Cattle are far better treated. On the continent I have seen oattle taken by
rail; they are taken to be slaughtered but there is more humanity shown
towards them.

“I may mention here that for years past we have heard of a line connecting
Sambalpur with Cuttack, or some place in the vicinity. I understand that the
line has been surveyed ; that ought to open up that part of the country, and I
am sure it will run through some of the Feudatory States, but nothing has
been done in the matter.

“I mention this and I a'so beg to mention that, if I am favoured with a
sym pathetic rep]g from Government that the Government have these ideas
before them, and in the ncar future, as opportutity offers efforts will bo
made to improve the railway communication in the Province, I shall withdraw
the Resolution with pleasure.” :
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The Hon'ble Sir T. R. Wynne :—* Sir, before answering the par-
ticular Resolution which the Hon'ble Momber bas just put forward I should
liko to say a word or two about the quite gratuitous excursion he has taken in
the direction of the question of pilgrims being packed in wagons and the inhu-
man way in which he alleges thoy are treated. This is, I think, a very un-
called for attack. The pilgrim wants to go to Puri; he wants to go on all
pilgrimages ; and pilgrims have a habit of coming in huge numbers and they
insist on being carried, and if you do not carry’ them then you would have an
extremely strong complaint because they were not carried. Further when they

are put in wagons every care is taken that a larger number are not put in than
can travel in comfort.

. *“Furthermore the numbers who now go on pilgrimage largely increase year

- after dyaar, and if they were Srmted 50 badly the result would be that there

would not be thatt.increa.sa. Therefore I cannot accept in any way the Hon'ble
Member's strictures as regards pilgrims.

“ Now referring to this particular Resolution, I take it that what the Hon'ble
Member really wants is that more railways should be made in the new Province
in order to develop it. If that is the intention of his Resolution, then I can
say that I most cordially agree with him. There is no doubt that there are

. certain parts of the new Province which are very backward in the matter of
' railway facilities. The trouble in connection with this Province is that in the
. greater part of Chota Nagpur and the portion to the north of Orissa—and
;- mind you I am speaking from personal experience because I made the railway
' g-:rough the heart of Chota Nagpur and also down to Orissa—the difficulty 1s
: at 1t is a very barren, uncultivated country, and an extremely hilly and
i difficult country in which to ‘make railways. Therefore if you make a railway
. there it is a long time before!any return comes back. The old original Bengal
Nagpur Railway, running through Chota Nagpur, took 20 ycars before if
: n to return a reasonable dividend. All the same, in relation to these
! way propositions in the:particular parts I have referred to in the new Pro-
[ Yince, there is no reason why, when funds are availab'e, money should not be
! rovided to build there and gpen the country out. Of course there isa certain
. amount of opening out going on already. The Bengal Nagpur Railway have
' made :g.ne rom Purdlia to Ranchi, and this is being extended to Lobhardagga
$ f'ﬂndi'ﬂ ot. These extensions will redoh the heart of Chota Nagpur, but there.
till remains that ‘E: idn of the country north of Cuttack. . ;
1.1 «The only thing that I Cun.'aay‘jn,fthnt I fully appreociate the olaim that the '
hew Provinco mikes for having more railways made to develop it, and I feel
sure that .Government will not losé sight of this claim, and when money is'
available the opportunity will: be:taken to construct lines to open up that’
patt of the Provinee which most requiresrthem.” |

' | The Hon'ble Mr. Madhu Sudan Das:—*8ir, I beg to withdraw
thd Resolution.” . i
4
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*  The Presiden% +—*The Resolution is, by permission, withdrawn.” ’

- E .
{4 i 8 ! i 3
RE_SOLUTION BBG?LRDING: SOHOLARSHIPS FOR TRAINING IN THE.

IMPERIAL AGRIGULTURAL INSTITUTE AT PUSA. '

. The Hon'ble Sree P. Rama Rayaningar Venkataranga:
Bahgdur.:—* 8ir, the Resolution standing in my name is in these terms:— '

:-* That this Council recommends to thu Governor Qeneral in Council that, with a view to'
populurise knowledge of scientilic agriculture in the country, at least one scholarship of the
anuual value of Re. 1,200 out of the recurring annual grants for Education, be created for
each province, tenable by sons of landholders who have decent home farms of their own, for:
training in the Imperial Agricultural Institute at Pusa.’ )

_* *The Resolution recommends the appropriation of a portion of the recurring "
annual Imperial grant for education :in the interests of higher agricultural:
education,—for dissemination of scientific agricultural knowledge among

:

i e BT e vy
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a class of pco]lﬂe who would turn it to the best account. This subject of
gcientific agrioulture has engaged the attention of Government about a quarter
of a century ; evidence of increased official interest in it is found_ on all hands.
Thanks to the initiative of Government, agiicu'tural improvement has come
to occum' its legitimate place of prominence in the thoughts of the people.
It should therefore be a matter of satisfaction to Government that a Resolution
directly bearing upon it is moved to-day in the premier Council of the land
by a non-official Member. Agiicu'tural education has acquiied the dignity of
an Imperial question even in populir estimation.

“8ir, Government cfforts in this direction have been umemitting. Since
the memorable Orissa Famine of 1866, Goverument have been anxious to
ascertain the practical lines of development in Indian agricultwe. Each
succeeding famine has only stimulated Governwent action. Investigation has
followed investigation until, under expert advice, agiicultural inquiry has been
systematised, and a special department has been ereated in each province to
ensure regularity and co-ordinationin it. Numerous conferences have been held
all over the country, and their repoits have been cmefully and sympathetically
considered by the Government of Indin. The services of the Consulting Chemist
to the Royal Agricultural Socicty were engaged in 1880 fora thorough scientifio
examination of the whole position. 8ir, Dr. Veelekar’s mission isa landmark in
the agricultural history of India. His conclusions, coineciding in material parti-
oulars with those of the Famine Commission of 1878, have informed and
inspired the subsequent Government policy.

“8ir, the past fifty years’ record of Government action is thus one of
necessary and invaluabfe spadework. We have got through the preliminaries
and have gone one step further. The foundations Tave been laid for agricul-
tural education, both theoretical and practical. An Imperial Institute for higher
soientific education and agricultural reseaich has been established at Pusa at a
recurring annual charge of four lakhs of rupees. 'I'be existing colleges have
been overhaulel, and new colleges established ; Lut all this has ﬁeen a receut
growth, the practical influence of which has been little fclt. Hon’ble Members
will recollect that Dr. Veelekar insisted in 1893 upon agiicultural education —
high, secondary and primary—as one of the fiist conditious of agricultural
success and improvement. orkab'e institutions have, however, been estab-
lished within only tho last seven years, after a lull of twelve years. 8o late as
1805 Lord Curzon gave an impetus to agricultural education. The time has
been too short for any important practical 1esults, but foir the attainment of
such results Governmeat wou!d be well alvised to devise means to attract the
agrioultural olasses to these agiicultural schools and colleges. In view ol the
sooial and economic conditions of India, the expectation is not justified that
the training of the non-agricultural c'asses will bo of much practical value.
At the same time the fact may be faced that the cultivating classes will not
go beyond the primary, or it may be, secondary agricultural schools ; it is the
landholding classes who, at least for a long time to cowme, must supply students
to these agricultural colleges aud the Imperial Institute at Pusa, if these are ut
all to produce their normal economic effect on the agricultuie of the country.
But the Indian landholder is thoroughly conservative in his idens and ways, and
is slow to profit by the educational facilities provided by an enlightened Govern-
ment. is class must theielore be attracted by special inducements into
the agricultural colleges and ultimately into the Imperial Institute for study in
the higher branches of the subject. Lhe Imperial Goverument can only be
approached on the subject of the policy which Provincial Governments should

o{, specially in regard to lJandholdeis having cultivation of their own. In
my humble opinion, the cause of agricultwial impovement will gain much by
Government attracting into the agricultural colleges by special inducements
youug landholders. They will return to their farms with new and improved
1deas of cultivation which will in time revolutionise the agricultural methods
of the neighbourhood. They will in fact be miseionarigs in the cause. Correct
notions of soientific agrioulture will casily spread amoﬁg agricultwrists through

these young graduatus demonstrating their practical utility on their own farms.
The ﬂesolutmn accordingly recommends the creation of scholarships tenable
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by this class. This inducement of scholarships is necessary only in the initial
stages. The time will come wheun landbolders’ sous would flock to the agiicul-’
tural colleges for the requisite scientific knowledge without the aitificial
stimulus of scholarships, but it is distant yet.

“ 8ir, it may be argued that landholders should be able to pay all the
cxpenses of the higher agricultural education of their sons. Scholaiships for
their suppmt while at college oreate a diversion of the public funds which is
prejudicial to the interests of the poor. The answer is that the conservatism
of the class has to be broken through before they will spend .their own money
for the agricultural education of the younger mombers. We shall have to
wait long for this consummation, and meanwhile the country will not derive
the maximum pf good from the agricultural institutions. 8o long us the
landholding clagses do not introduce ecientific agriculture on their farms the
chances of a general agricultural improvement are little. The landholder
.must do the pibneer work. He is both the capitalist and the leader of
-the rural population. A jgreat deal therefore depends upon his initiative
and oxample. E The sovner this landholding class is initiated into the
; principles and methods of scientific agriculture the better for the country.
5!['he money spent on the agticultural education of this olass will accordingly be
‘well spent. The diversion is thus not prejudicial to the larger inteiests of tho
community. The Government of India, in consultation with the Provineial
_Governments, can determine the number and tho value of the suggested
;scholarships. The impulse’ must come from the Government of India, and
j Provincial Governments will readily adopt the policy indicated by that Gov-
-ernment. Buch’scholarships will provide an effective incentive to the landed
! olasses, and theré will not e a.dearth of trained agriculturists in the country.

é “ Bir, the importance ¢f scientific agriculture in an agrioultural country
¢ like India caunot be overrated. joulture is the main source of the State
: revenuo and the' mainstay pf the peoale. Fully 80 per cent. of the people
; depend upon the land for ajliving. With the normal increase in population
. and the absence of influstrial careers larger and larger numbers press upon the
i soil every year. ; There is Iﬁfd'themtore in this country, if anywhere in the
{ world, for both-gxtensive and intensive cultivation ; tliere is immense scope for
i the application of agricultural, science. Bir, science applied to agriculture has
¢ produced marvellous; results in the West, and agricultural science is not
§ stationary there. . Iniprovements areigoing on daily, with incalculable effects
i on.the economio sitnation. At an American compefition ten farmers weré
; awarded prizes who had grown; ¢ from 87 to 115 bushels of Indian corn to the
}aore.’ In Florida, tHe average yield:of marketable vegutables per acre is ‘44
» to 600 bushels of onion, 400 bushels of tomatoes and 700 bushels of sweet
! potatoes.” In M. Dessprez’s experimient in wheat culture ¢ 600 grains were
- obtained on the averige from each ﬁrain.’ Professor Grandeau, after a series of
! experiments on the lines of Major Hallet concluded °that under proper treat-
ment 2,000 and even‘4,000 grains could be easily obtained from every planted
i iﬁn.' On the other hand, according to the Government of India’s Fourth
: olution on Agriculture, ‘the value of wheat annually destroyed by the
- weevil alone is estimated at some crores of 139{:5.' The time may thus come,
. if we do not learn and q.p%y the most up-to-date agricultural methods, whepn
India, the granary of the East; will have to depend for 'her wheat and, for
the matter of that, ;her grain supply upon the ‘fmgremive West, with the
inevitable consequence that millions of people would be thrown out of employ-
ment and Government revenue will seriously suffer. We lack even a rudi-
mentary knowledge. The Hon'ble SBir Robert Carlyle, in his very interesting
speech yesterday, referred to the waste of canal water caused by the
cultivator's ignorance of his requirements. There is need for improve
ment in almost every direotion connected with our agriculture and the
industries dependent upon agriculture. Western methods are sure to produce
“here the same satisfactory results. In the United Provinces a simple
experiment in 1885 at an outlay of 3,000 only converted in the course of ten
years a waste area ‘a net work of ravines affording grazing of the poorest des-
. cription’ into & valuable property yielding an annual income of #1,000. In
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the Bombay Presidency tho labours of the importod Swiss expert were crowned
with even greater success. But these two experimonts were in conneeted
departments and not in agricultwie proper. Mulliplication of instances are,
however, supeifluous. The gieat need is high class agricultural education among
men who ean put it to practical u-e. And as an important step towards the
spread of this instruction these scholarships will Le found.valuable.

“ \¥ith these remarks I commend the Resolution to the Council.”

The Hon'ble Maharaja Manindra Chandra Nandi :—
“8ir, T have plea.ure in supporting the Resolution moved by the Hon'ble Mr,
Rayaningar. The Agricultura! Institute at i*usa and the other agricultural
schools and colleges in other provinces have been established with the
avowedl object of promoting and popu'arising the knowledge of scientific agri-
cultuie in the country, and the suggestion of founding scholarships tenable in
these institutions by sous of landholders who have home farms of their
own appears to be an ¢cminently reasonablo and practical one, It is too early
yet to express any c?ainiou on the advantages that have accrued from the
various agricultural institutes and colleges, but the Institute at Pusa has been
doing valuable work in the fields of cxperiment and inquiry and the bulletins
and other publications is:ued periodically by that Institute are as informing as
they aie useful. In order, however, that the lnbours of these institutions should
bear fiuit, it is necessary that the instruction imparted at agiicultural echools
and colleges should be carriel out in actual practice in the farm and the field.
The establishment of such stipends as is proposed in the Resolution before the
Council will attract young men who are Ylkaly to make use of the knowledge
they adquire in introducin imglrovecl methods of farming, and theieby
stimulating the introduction of such methods among neighbouring landholdeis
and the better class of farmers. I believe this proposal will have the support
of Local Governments and the heads of the Education Department in the
various Provinces, and I acoordingly commend the Resolution to the accept-

ance of the Council.”

The Hon’ble Rai Sita Nath Roy Bahadur :—*Bir, I beg to ex-
gress myfull sympathy with the Resolution moved by my Hon'blo friend. Consi-
ering that agricultuie is the gieatest industry of India, and that nearly 85 per
cent. of its population of 800 millions are entirely dependent for their food on
agriculture, it 1s of the utmost importance that e\‘mgr encouragement should he
shown to the landholding classes to acquire a scientific training in agriculture.
“Iam fully aware that an Agricultural College exists at Pusa, and that
numerous demonstration farms have been started in different parts of the coun-
try; but the information they publisu is rarely available to the people in the
interior, and hardly ever 1eaches tEe agriculturists themselves. It is therefore
of the utmost importance that every encouragement should be shown to the
improvement of agriculture by scientific methods in India where it is at present
confined to the most primitive methods and the best instruments of agriouliure
are bullocks and buffaloes. Under these circumstances I hope that considering
the modest nature of the request made in this Resolution, which will cost only &
few thousand rupees, the Government will accept it.”

The Hon’ble Maharaja Ranajit Sinha of Nashipur :—
“ 8ir, I beg tosupport the Resolution just now moved by my Hon’ble friend. I
endorse whole-heartedly every word that has fallen from the mover of the Reso-
lution and also from the Hon'ble Members who have supported him. India is
an agricultural country, and it is necessary for the improvement of the land
and for inoreasing the produce of crops that we should have scientific knowledge
on tho matter. 8ir, if the landlords are trained how to improve their land by
scientific methods, I think it will he conducive to the interests of both the
tenants and the landlords. As the recommendation of my Hou'ble friend
Mr. Rayaningar is very moderate, I hope the Government will accept the

Resolution.”
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The Hon’ble Sir Robert Carlyle :—“ Sir, T can assure the Hon’ble
mover of this Resolution that he has the warm sympathy of the Government of
India in his desire to encouraze the study of scientilie azriculture by young
men who belong to families interested in the cultivation of their own lands.
They are the class who are most likely to propazate quickly and with success
improved agricultural methols. My Hon'ble friend will not misunderstand me
if 1 tell him I cannot accept the Resolution in its present form. Pusa is not
intended for the ordinary student, but for the advanced stwlent who infends to

- devote his life to agricultural rescarch. TFew men arc capable of this work and

till the taste for science and especially for agiicultural seience is more general

. than is at piesent the case, we cannot expect to get annually from every
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provinez men of the stamp suggested by my IHon'ble friend and capable of
rofiting by the research training available at Pusa. Tt is true that at En’csent
usa also holds agriculturaliclasses for scientifically untrained amiiculturists,
devoted to some special point in agricultural work; but these classes are for
short periods and would not be suitable for scholarships.

“It appears to me that the Hon’ble Mr. Rayaningar’s object would be best
attained if Local Governments encourage men of the stamp he hasin mind to

_attend their provincial agricu'tural colleges. If the Hon'ble Mr. Rayaningar

would agree to amend his Resolution in this sense, the Government of India
would be pragnrezl to aceept it and to invite Local Governmments to consider the
suggestion. I would suggest the following amended Resolution :

“That this Council recommends to the Governor General in Council that, with a view to
porularise knowledye of scientific agriculture in the country, the Local Governments be con-
sulted as to the adviesbility of giving ont of the recurring grants for education scholarships
tenuble by the sons of landholders and zamindars in the Provincial Agricultural Colloges.’

The Hon’ble Sree P. Rama Nayaningar Venkataranga
Bahadur :—“I asn perfeotly willing to accept tho very reasonable amend-
ment suggested by the Revenue Minister, and I am sure the object I have
in view will be very easily attained by the amended Resolution. I feel deeply
grateful to the Department of Agriculture and the Government for havin
expressed their infcntion to pccept my Resolution, if amonded, as suggest

. by 8ir Robert Carlyle, and for their sympathetic treatmont of my Resolution.”

The President :—“ Will the Hon’ble Member agree to a small verbal

 alteration in the Resolution suggested :by my Hon’'ble Colleague Sir Robert

Oarlyle—substituting for the ‘words ¢ be consulted as to’ the words ‘be asked
to consider’ P” - Lo :

_ The Hon’ble éree P.""._Ra.nia. Rayaningar Venkataranga
Bahadur :—“1 have no objection.”

The original Resolution was withdrawn, and the Resolution as amended -

was then put and adopted.

¢ RESOLUTION REGARDING ]'.?OR.MATION OF ADVISORY BOARDS T

"HELP IN ASSESSMENT OF INCOME-TAX. :

‘The Hon'’ble Sree P. Rama I\’.a.ya,ninga.r 'V‘enkata.ra.nga

Bahadur :—*“8ir, with your: permission, I woul
Resolution with a view to moving it on a future occasion afrer amendment.”

withdraw the following :

b

¢ That this Council recommends to the Governor General in Council that Advisory Boards -

_compo-ed of non-oTiciul local gentlem2n nominated by the Revenus Heid of the District be

formed to help officinl assessors in the work of assessment under the Income Tax Act.’

The Presidant :--* The Resolution is withdrawn by permission.”
-The Council adjourned to Tuesday, the 11th March, 1913.

W. H. VINCENT,

Secretary to the Government of India,
Legisiative Department.

DEeLnr;
The 178k Mareh, 1913. }





